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(3) A statement correcting the reply
. given on the 16th December,
1977 to Unstarred question No.
4231 by Sarvashri P. K. Kodiyan
and C. K. Chandrappan regard-

ing Excise Duty on Sugar.

[Placed inlibrary,Ses No. LT-1473/ 7?]

ANNUAL REPORT & ACCOUNT OF MARINE
Propuars ExpOrRT DEVELOPMENT AUTHO-
RITY-COCHIN FOR 1976-77 CorroN Tex-
TiLe  (ExporT CoNTROL) ReEscessioN
ORDER, 1977 AND ReviEw & ANNUAL
ReporT of Probucts & EQuipment Cor-
PORATION FOR 1976-77

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
TION (SHRI ARIF BEG): I beg to lay on
the Table:—

(1) A copy of the Annual Report
(Hindi and English versions)
of the Marine Products Export
Development Authority,
Cochin, for the year 1976-77
under sub-section (3) of section
22 of the Marine Products
ExportDevelopment Authority
Act, 1972.

[Placed in library. Ses No. LT-1474
117

(2) A copy of the Certified Acc-
ounts (Hindi and English ver-
sions) of the Marine Products
Export Development Authority
Cochin, for tge year 1976-77
together with the Audit Report
thereon under sub-section (4)
of section 19 of the Marine
Products Export Development
Authority Act, 1972.

[Placedinlibrary, See No. I.T-1475/77]

(3) A copy of the Cotton Textiles
(Erxdport Control) Rescession
Order, 1977 (Hindi and English
versions) published in Noti-
fication No. S.0. 1597 in
Gazette of [ndia dated the 20th
August, 1977 under sub-section
g of section 3 of the Essential

mmodities Act, 1955.

(Placed inlibrary, Ses No. L T-1476/77)

(4) A copy cach of the following
papers (Hindi and English
versions) under sub-section (1)

- of section 619A of the Cornpa-
nies Act, 1956:—

(i) Review by the Government
on the working of the Pro-
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ducts and Equipment Cor-
ration of India Limited
ew Delhi, for the year 1976-
77.

(i) Annual Report of the
Projects and Equipment Cor-
ration of India Limited,
ew Delhi, for the year 19-
+76-77 along with the Audited
Accounts and the comments
of the Comptroller and Audi-
tor Ge eral thereon.

(Piaced in library, Ses No. LT-1477/77]

REviews AND ANNUAL  REPORTS

THE MINISTER OF EDUCATION
SOCIAL WELFARE AND CULTURE
(DR.PRATAP CHANDRA CHUNDER):
On behalf of Shrimati Renuka Devi
Barkataki, I begtolay on the Table:—

(1) (i) A copy of the Annual Re-
port (Hindi and English ver-
sions) of the Technical Tea-
chers’ Training Institute
(Northern Region), Chandi-
garh, for the year 1976-77.

(i1) A copy of the Review (Hindi
and English versions) by the
Government on the workin,
of the Technical Teachers
Training Institute (Northern
Region), Chandigarh, for
the year 1976-77.

[Placed inlibrary, See No. LT-1478/77]

(2) (i) A copy of the Annual Re-
port (Hindi and Engl h ver-
sions) of the Natjonal Book
Trust, India, for the year

197677

(ii) A copy of the Review (Hindi
a.ndogngliah versions) by the
Governmenton the working
of the National Book Trust,
India, for the year 1976-77.

[Placedin library, Ses No. L T-1479/77)]

3) (i) A copy of the Annual Re- .

@ ¢ port (¥Iindi and Engl h
versions) of the National
Institute of Foundry and
Forge Technology, Ranchi,
for the year 1976-77.

(i1) AcoEy of the Review (Hindi

and English versions) by the

ernment onthe working

of the National Institute

of Foundry and Forge Te-

chnology, Ranhi, for the
year 1976-77.

[Placedinlibrary, Ses No. L T-1480/77]
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(4) (1) A copy of the Annual Re-
(Hindi and English
vrmom) of the School of
Planni and Architecture,
New Delhi, for the year 1976-

77-

(i) A cony of the Review (H mdl
and English versions) by th
Government on the worlnng
of the School of Planning
aod Architecture New Delhs,
for theycar 1976-77. Placed
inlibrary,Ses No. LT-14817i7)

(5) (i) A copy of the Annual Re-
port (Hindi and Engliah ver-
sions) of the National Insti-
tute for Training in Indus-
trial Engineering, Bombay
for the ycar 1976-77.

(i) A topy of the Review (Rindi
and English versions) by the
Govcmmcnt on the working

of the National Institute for
Training in Industria) Engi-
neering Bombay, for the
car 1976-77. [Placed in
Z‘bmry, See No. L '1'-14,82/77]

(6) A copy of the Audited Ac-
counts, (Hindi and Eoglish ver-
sions) of the Nauonal Institute
for Training in Industrial
F.ngm:trmg Bombay, for the

| Placed in

lllna),Sa.)Vo LT- 483/77]

(7) (i) A copy of the Annual
Report (Hindi and English
versions) of the Technical
Teachers’ Training Institute
(Western Region), Bhopal,
for the year 1976-77.

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working
of the Technical Teachers’
Training Institute (Western
Region), Bhopal, for the year
1336-77. Placed in library,

LT-1484/77]

Notrications Unper MoTOR VEHICLES
AcT, IQBQAND STATEMENT RE. ReAsows
ELAY IN LAYIN3 PAPERS.

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): I beg to lay on the
Table:—

(1) A copv cach of the folloning
Notifications (Hindi and Eng-
lish versions) under sub-section

DRECEMBER 93, 197

Pipers Laid 280

(3) of section 133 of the Motor
Vehicles Act, 1939:—

(i) The Delhi Motor Vehicles
(Fourth Amendment) Rules
1977, published in Notifica-
tion No. SECE. 3(58)/76-Tpt/
10854 in Delhi Gazette
dated the 1st September,
1977 together wi'h_.m ex-
P 14

lum.

(ii) The Delhi Motor Vehicles
(Fourth Amcnclmem) Rules,
1977 publisthed in Notifica-
uonNo SECE. 3(98)/ Tpt/
11729 'in Delhi Gazette
dated the 21st September,
1977 together with an expla-
natory memorandum.

(m) Notification No. SECE.
98)/76-Tpt/|619 16206
pub n Delhi (i.-azctte
dated thc |6v.h Deccmber,
1977 containing corrigen-
d?un to Notification ﬁo.
SECE. 3(98)/76-Tpt/11729
dated the 218t September,
177 together w'df. an ex-

P Y

(2) A statement (Hindi and Eng-
versions) showing rcasons
for delay in laying the Noti-
fications mention at (2) (i)
and (ii) above. i
library, See No, LT-1485/77]

DeLri SIKH GURDWARA  MANAGEMENT
CoumiTTEE (REGISTRATION OF ELECTORS)
tAupT, Rures, 1977

THE MINISTER OF STATE IN THE
MINISTRY OFHOME AFFAIRS (SHRI
DHANIK LAL MANDAL): I beg to lay
on the Table a copy of the Delbi Sikh
Gurdwara Manage ent Committee(Regiss
tnuon of Electors) (Amendment) Rules,
19 (Hindi and English versions) pub-
l edm Notification No. F. 16(8)/77 in
Delhi Gazette dated the 1gth Dece ber
0?77 unde: nuh-ucuon 4) of section 39

Sikh Gurdwara® Act, 1971.
[Placed in ldnar_y Ses No. L'I"-l486/77]

Review AND ANNUAL ReporRT oF Hin-
DUSTAN AnTiBiOTICS LTD., P1MPRI FOR
1976-77

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND FERTILIZERS
SHRI JANESHWAR MISHRA‘:& :

to lay on the Table a co] J of

the following papers (Hindi and English



